[ 8 December, 2023 ]

Somu (Tamil Nadu), Shri Sujeet Kumar (Odisha), Shri Jose K. Mani (Kerala), Dr.
John Brittas (Kerala), Shri M. Shanmugam (Tamil Nadu), Dr. V. Sivadasan, Shri M.
Mohamed Abdulla and Dr. Santanu Sen (West Bengal).

Now Shri Sujeet Kumar; demand for increasing guaranteed days of work from
100 days to 150 days in ten aspirational districts and backward districts of Odisha.

Demand to increase guaranteed days of work from 100 days to 150 days in 10
Aspirational Districts and backward districts of Odisha

SHRI SUJEET KUMAR (Odisha): Sir, through you, | would like to request and urge
upon the Government of India to increase the guaranteed number of work days under
MGNREGA Scheme from 100 to 150 days in all the aspirational districts and blocks of
Odisha. In the year 2014, the Ministry of Rural Development, Government of India,
had taken a very significant step which solidified the livelihood of all those citizens who
received pattas under the Forest Rights Act, 2006. Through this directive, about eight
lakh beneficiaries benefitted including 3.2 lakh from the State of Odisha alone and the
number of work days was increased from 100 to 150 days for these eight lakh
beneficiaries. It was a highly commendable step which solidified the livelihood
security, boosted the income and food security of the beneficiaries. But still, a large
number of citizens, particularly, from the SC/ST communities are left behind in the
State of Odisha. There is over one crore ST population in the State of Odisha, which
is roughly 23 per cent of our population. We have the largest number of Scheduled
Tribes in the country, that is, sixty-two and we also have the largest number of
PVTGs (Particularly Vulnerable Tribal Groups), that is, thirteen. So a large section of
this population is still deprived of this enhanced benefit. This is causing seasonal
unemployment, distressed migration. My sincere request to the Government is to
look into this.

Sir, | will now mention about a very commendable step which the Government
of Odisha took in the year 2020 by enhancing the additional work days from 100 to 200
in twenty blocks in four aspirational districts of Odisha. But we have many more
aspirational blocks and districts which are yet to be covered. This 200 days
enhancement was further enhanced to 300 days. But being a State with limited
resources, we can only do so much. So, my request to the Government of India is to
sanction adequate funds to the State so that we can cover these additional work days
under MGNREGA to all the aspirational districts and all the aspirational blocks of
Odisha. Thank you.
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[RAJYA SABHA]

MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the matter raised by the hon. Member, Shri Sujeet Kumar: Shri Niranjan Bishi
(Odisha), Dr. Sasmit Patra (Odisha), Dr. Fauzia Khan (Maharashtra), Dr.
Kanimozhi NVN Somu (Tamil Nadu), Dr. John Brittas (Kerala), Shri M. Shanmugam
(Tamil Nadu), Shrimati Sulata Deo (Odisha), Shri Kanakamedala Ravindra Kumar
(Andhra Pradesh), Dr. V. Sivadasan, Shri M. Mohamed Abdulla and Dr. Amar
Patnaik (Odisha).

Now Shri Kartikeya Sharma; success of PM Ayushman Yojana in delivering
universal health coverage; not present. Lt.Gen. (Dr.) D. P. Vats (Retd.); request for
filling up the left out ex-servicemen vacancies by Agniveer.

Demand to fill up the left out ex-servicemen vacancies by Agniveer

o. O Rd (1) S1. W g (Rer) (&Ramon): a9+a gt Sif, H 1iR-ERi &
oy qd il o @l gg Rithal 97 & {7 SREART &_al §1 bl 3R I
@’cﬂe,ﬁﬁgq'@'W'@'ﬁtﬁ@ﬁaﬁ%%@ﬂﬂ?mﬁmmwwél Hug
CH 3R Hex Bl d1d R R8T g, o7 F &1 A 9 RAC &1 o9 qd Afai, g
faerarett It Ik TIRAT 3R 391 Nl &1 firerar €, It St a=ist fher-3m €,
d Q1 ¥ M IRYC BT & 3R 91! B Sl 2l 319 3NI-3M I8 BT b S -oid
SITART T T gl ST 3R qd AfTehi Bl el ST $Hdh] BRI I8 4§
b g9 ¥ g7 499 feH & 91 retirement is as good as service. # o9 Rerw g,
I Y WY TEATE, S AT U felcdt 8, S99 &H ot e o1 98 91 B

E&'?T\P[ FIGEE % - tl%ﬁ ex-servicemen & %I'Q age & relaxation & GT-ATA
qualification T Y relaxation BT a1, fOTRTH civil services MY 31Tl off| 319 Rith age dI
relaxation ¥, qualification T relaxation a1 &1 WRIHR physical activity 3R qualifying
marks H 40 AT BT IH H ex-servicemen Bl Udh 22 Hlel & STAE b 1 compete
B3 H faamd gl Bl

ARCTl dhISl 99 Sl 8, SAfely ALY 3% ATEIH | I8 Ui & b 3 <
WWW%, | again mean, left out, ﬁmiﬁ@ﬂﬁﬂ?ﬁ%@?mﬁ
Tl_s$ %, I JhGIsT Bl IFGINT Bl 3B fhar STl In additions to the reservations
for Agniveer. I8 IR AR b1 DI Igd ATbYD TG R J§ AT FaHY
ST R GBI B, 3MoTdhd Goll dI ghT IR 4T XN 31¢H &1 a7, Fhall § Wl 8l
ST 8, $AfTY TR 31151 & A8y B A1 B

MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the matter raised by the hon. Member, Lt. Gen. (Dr.) D.P. Vats (Retd.): Shri M.



